
• j ~ ;' 

ESTIMATES · COMMITI'EE 
1960-61 

HUNDRED AND THIRTY-FIRST REPORT 

MINISTRY OF FOOD Be AGRICULTURE 

(DepartmeDt of Agriculture) 

CENTRAL MECHANIZED FARM, SURATGARH 

r;~~'··"··" ," 
I ., ",~. ' 

I .... 
I i ,,', ." .. -. _ .. .1.6 ~ .?-7 .C~" 
1 /).'" .... " .. , .. ,I ~.~, .. ~~. G-J ' , 

LOK SABHA SECRETARIAT 
NEW DELHI 

April, 1961 • 
Clulitra, 1883 (Soka) . 

Pric. : RI. 0.50 nP. 



• 
LIST OF AUTHORISED AGENTS OF LOK SABHA SECRET 

• 
ANDHRA PRADBSH H. The New Order 28. D. D . 

. Book Company, Bllis & Sons, CV 
J. G. R.. Lakahmipathy Bridge, Ahrnedabad-6. ted, :no, Dr. 
~~~t:~d S&,s, GN~~! 16. Swadeshi Vastu Dha". Road, BombaY-I. 
Allenta, Newpet dar, Booksellers elc., 2.9. Deccan Book 
Cbandragiri, Chittoo: Jamnagar. Fergu.loD College 
District (Andhra Pra- Poona-4. 
deah). KERALA 30. The Good 

2.. Hindustan Diary Pub- 17. C. V. Venkitachlla nlon8, Raipura, 
lishen, Mark:t Street, Iyer, Near Railway 31. The 
Secunderabad. Station, Chahkudi. Depot, 

k Gandhi 
1. Hyder'lbad Book D;' 18. International Boo 

pot, Abid Rc;ad (Gun HOlne, M:tin Road, 32aJthe 
Foundry) Kyderab'ld. Trlvandrum. Ltd., 9, Ash 

~. International Consul- MADHYA PRADESH Mahatma Gandhi Road, 
tanta Corporation, 48, BombaY-I. 
C. Marredpally, (B:m), 19· Modern Ihok HOllse, 33. The International 
Secunderabld-3. 286, Jawahlr Ganj, Book Service, Deccan 

~. K. J. '\,servadam and Jabalpur-I. Gymkhana, Poona-4. 
Son., CIoutbJ'Ct, P. O. 20. The National Law 3~· Minerva Book Shol!? 
Ongole, Guntm District House. Near Indore Shop No. 1180, Neta,' 
(Andhra Pra:\:sh). Library, Opp. Old Su~ha8h Road, 

High Court Building, Dnve, BombaY-2. 
6. M. S. R. MurthV & Indore. 35. The New 

Company, Visakhapatnam. Company (P) 

7. Peoples' Book House, MADRAS Kitab Mahal, 
B. 2-82911, Niz:lm ZI. B. M. Go aim h Dr. Dadabhai 
Shahi Road, Hydera- na Kone. (Sh~ Go~ai Road, Bombay. 
bad-I. '" MIhal), North Chiu'8i 36. The New Book 

8. The Triveru ~Publi9hers, Street. Madura. pot, Modi NO.3, 
MlSulipatnuD. . 22. The Kalpana Pub- pur. 

li.hers, Booksellers, Tri- 37· The Popular Book 
chinopnly-~. Depot (Registered), La-

mingtOll Road. Bom-BIHAR 

9. Amar 
Diagonal 
thedpur-I. 

Gh 23· The Presidency Book baY-7. 
Kitab ar, Supplies, 8-C, Pycro-
Road, Jam- ft's Road, Triplicane, 38. Sahltya Sangam, Book-

Madras-s. &ellen, 44.1 Lot Manya 
VastU Hhandar, Dadar, 

to. Book Centre, OPP. 24. S. Krishnaswami & Bombay-zB. 
Patna College, Pat na. Company, O. O. Teppa

kulam, Tjruchirapal1~2. 
n. 'Jagriti', Bhaplpur-2. . 

2S. The SWadesamltran 
Limited, Mount Road, 39. H. Venkataramiah" 
Madraa-z. Son8, Vidyanidhi Book 

Depot, New Statue 
Circle. Mysore. 

MYSORB 

GUJARAT 

l.l. Chander1r:lnt - Chiman MAHARASHTRA 
Lal Vora, Law PUblishers . 
and Law BooI( SelleN; P.B. 40· Makb!;aPU8talta PreI't 
No. 163, s71z, Ghandi z6. Charles Lambert & Balamandlra, Gandhi 
Road Ahmedabad. Compa!lY' JOI, Mahatma Nagar, Bangalore-9. 

, Gandhi R.oad, Opp. Clock 
13. Gandhi Samiriti Tw,lst. Tower, Fort, Bomtoy. 41. Peoples' Book HOUle, 

Bhavnagar. Opp. Japnmohan Pa-
2? The Current Book lace, Mysore-I. 

14. Lok MiI~P, District House, MAnlti Lane, 
COUrt Road, Bhavna- R .... hunath Dadaji Street, 42· Pervaje's Book House .... \tar R-.I Hub .. : gar. BombaY-I. Koppi ..... 



CORRIGENDA 

HUNDRED AND THIRTY-FlRST REPORT OF THE ESTI-
MATES COMMITTEE ON THE MINISTRY OF JUOD AND 
AGRICULTURE (DEPARtMENT OF AGRlCULTUREl~ 

CENTRAL MECHANIZED FAIUrt, SURATGABH. ' 

. I Page 5, para 8, Une 4, for '66:79' r.ad '66.79' 

Paae D, para 8, la.t Une, for '80:08' read '80.0S' 

Pa,e 27. lIeadinlof App_dbIVIi./ for 'norm' reod 'norms' 

Paae 34, 81. No.to7. Une 4, d.l.t. 'a,' at the end of the 
Hne. . , 

'148.;..LSRP.-6-4-I;1/1,2S(). 



. ' ,-
• 

COMPOSITION OP TH COMMITrBBII 

INTRODUCTION 

I. ORGANISATION: 

A. Introduction, 

B. Lease Term. 

C. Organisation 

D. Staff 

IL FINANCE: 

A. Plan Outlay 

B. Accounts 

III. WORKING: 

CONTENTS PAR 
(ill) 
(v) 

I 

I 

:I 

3 

, 
6 

A. Production 10 

B. Irrigation: 
(a) Perennial Water Supply 13 

(b) Non-perennial Water Supply 13 

C. Floods I" 
D. Reclamation of Alkaline and Salty Land IS 

E. Storage 16 

F. Workshop Facilities 16 

G. Miacellaneous: 

(a) Animal Husbandry and Orchard Development 16 

(b) Future Farms . 17 

APPENDICES : 

I. The Provisional profit and los8 account of the Cantral Mechanized 
Farm, Suratgarh for the last four agricultural yean (1956-57 to 
1959-60). . . . • . • • •• 19 

II. St!ltem~nt showing quandty of improved seeds produa:d at the 
Farm (Commodity-wise and year-wise) . . .. 2" 

III. Statement showing norms of machinery output at the Central 
Mechanized Farm, Suratgarh 2S 

IV. Statement showing norms of labour output at the Central Mecha-
nize;! Farm, Suratgarh 27 

V. Statement showing norma of labour oUtput at Tarai Iitate.Farm, ~o 
Tarai (V.P.) 

VI. Statement showing the disposal of fodder during different year. ' 32 
the Central Mechanized Farm Suratprh . . " • 

VII. Summary of recommendationa/conclusions cont~ed in ",..' Report 33 

VIII. Analysis of recommendations contained in th~ ~. 37 

2369 (Ai) LS-l 



• 
ESTIMATES COMMITTEE 

.1960-61 

CHMRMAN 

Shri H. C. Dasappa 

MEMBERS 

2. Shri Premji R. Assar 
3. Shri C. R. Basappa 
4. Shri Chandra Shanker 
5. Shri Shambhu Charan Godsora 
6. Shri H. C. Heda 
7. Shri Yadav Narayan Jadhav 
8. Shri D. A. Katti 
1}. Shri Khushwaqt Rai 

10. Shri Bhausaheb Raosaheb Mahagaonkar 
11. Rani Manjula Devi 
12. Shri Bihhuti Mishra 
13. Shri G. S. Musafir 
14. Shri M. Muthukrishnan 
15. Shri K. P. Kuttikrishnan Nair 
16. Shri Jagan Nath Prasad Pahadia 
] 7. Shri Panna Lal· 
18. Shri P. T. Thanu Pillai 
19. Shri P. T. Punnoose 
"20. Shri Raghunath Sing} 
'21. Shri T. Nagi Reddy 
'22. Shri Vutukuru Rami Reddy 
"23. Sardar Amar Singh Saigal 
'24. Shri Satis Chand!"a Samanta 
"25. Shri Kailash Pati Sinha 
:26. Shri Tayappa Hari Sonavane 
'27. Shri Sunder Lal 
'28. Shri A. M. Tariq 
29. Shri Mahavir Tyagi 
30. Shri M. G. Uikey. 

SBCRBTAIlIAT 
Shri Avtar Singh Rikhy-Deputy Secrettl.ry. 
Shri K. Ranganadham-U1Uler Secretary. 

-Elected Wiih effect from 25-11-80 vice ShrlwDinesh Sinlh r-.lJDecL 

(iii) 



• 
INTRODUCTION 

I, the Chairman, Estima\es Committee, having been authorised 
by the Committee to submit the Report on their behalf, present this 
lIundred and Thirty-first Report on the Mini~ of Food and Agri
,culture (Department of Agri~ulture) on the subJect "Central Mecha
nized Farm, Suratgarh". 

2. A statement showing an analysis of the recommendations con
tained in this Report is also appended to the Report (Appendix 
VIII). 

a. The Committee wish to express their thanks to the Secretary 
<of the Ministry of Food and Agriculture (Department of Agriculture) 
and other officers of the Ministry for placing before them the mate
:rlal and information that they wanted in connection with the 
examination ('If the estimates. 

NEW DELHI-1; 
'The 3id April, 1961 
'The i3th Chaitra, fS""'SC:-a-(':-::S:::-oka). 

(v) 

• 

H. C. DASAPPA, 
Chairman, 

Estimates Committee • 
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CENTRAL MECHANIZED FARM, SURATGARH 

I. ORGANISA nON 

A. Introduction 

The Central Mechanized Farm, Suratgarh, is situated 
in the arid desert area of Rajasthan. It was set up by the 
Government of India in August 1956, taking advantage of 
the gift made by the Government of U.S.S.R. of agricultural 
machinery and equipment valued at roughly Rs. 75 lakhs. 
The farm extends over an area of 29.918 acres. The land 
once formed the bed of the river Ghaggar and has been 
taken on fifteen years lease from the Rajasthan Government. 

2. The objectives of the farm are: 

(i) to raise pedigree seeds of crops suited to the 
local soil and climatic conditions; 

( ii ) to develop pedigree breeds of cattle, sheep and 
poultry; and 

(iii) to develop orchards. 
During the Second Plan period the activities were mainly 
confined to raising of seeds. 

B. Lease Terms 

3. The Committee understand that the terms governing Lea~e!D'J. 
the lease of the land have not yet been finalised. The pro- not hac 
posal was that the land would be made available initially 
for a period of fifteen years with an option given to the 
Central Government to renew the lease for another period 
of same duration. The representative of the Ministry stated 
in evidence that the Central Government would pay land 
revenue and other charges under the State Tenancy Act but 
the State Government would pay compensation to the Cen-
tral Government for permanent improvements made by them 
on the land at the expiry of the lease. No appreciation in 
the value of land on account of natural causes would, how-
ever, be taken into account for this purpose. The Commit-
tee are of the view that a period of fifteen years obviously 
;s too short within which the Central Government could gel 
a. reasonable return on the capital invested, particularly 
since a considerable period will necessarily be taken in the 
process of developing the land and providing .irrigation and 
other essential facilities and it would be necessary to have 
at . least another period of fifteen yeaTS, the option restin, 
with the Government of India. In the circumstances they 
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consider it desirable that at the time of the conclusion of 
the present fifteen years period, the option is exercised in 
favour of its extension by anqther period of fifteen years. 

4. The Committee understand that no annual lease rent 
has so far been paid by the Central Government pending 
the finalisation of the rent. Since the matter has been pend-
ing for nearly four years, they urge that the lease terms 
should be laid down without further delay and payments of 
the lease rent due made early. 

C. Organisation 

5. The fann is departmentally administered by the Minis
try of Food and Agriculture (Department of Agriculture). 
At its head is the General Manager who exercises the 
powers of a Head of the Department. Special powers for 
carrying out fanning operations have also been delegated 
to him. He is in overall charge of the farm and is responsi
ble for planning and supervision of work. There is a Board 
of Management for the farm which functions as an advisory 
body. In addition to the General Manager of the fann 
who is a member-it is composed of representatives of the 
Central and State (Rajasthan) Governments and Rajasthan 
Canal Board and is presided over by the Deputy Minister 
of Agriculture of the Government of India. The functions 
of the Board are as under:-

(a) To consider all matters of general policy relat
ing to the fann including the annual cropping 
and development programmes, the annual 
budget, disposal of fann produce, etc. 

(b) To advise on the running of the farm generally 
and to review progress from time to time. 

( c) To meet as often as necessary, not less than 
once every year, at the headquarters of the 
farm. In particular, the Board has to hold a 
meeting to approve the annual budget of the 
farm and to decide questions relating to dis
posal of farm produce and fixation of price for 
each crop season. 

(d) To consider any other matter specifically remIt
ted to it by the Ministry of Food and Agricul-
ture. 

The Committee were informed that the meetings of the 
Board were convened as and when necessary. There have 
been six meetings of the Board so far, including one meeting 
a year at Suratgarh. 
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D.Std 

6. The expenditure on pay and allowances of officers Review of 
-and staff on the farm during the last three years was as ItrcnJth of 
below:- 8tatr. 

-----.. ----.----.. --. ----------
1957-58 1958-59 1959-60 

Rs. Rs. Rs. 

I. Pay of Officers 68,488 66,479 67,044 
2. Pay of Establishment 1,22,786 1,70,763 2,96,487 
3. Allowances & Honorara . 98,808 1,35,521 2,33,215 
4. Other Charges 8,17,823 8,91,315 16,84,894 
S. Purchase of Machinery and 

equipment . 1,60,494 . 60,895 1>40 ,304 

Total Revenue Expenditure 12,68,399 13,24,973 24,21,944 

Percentage of items?J to 3 to 
the total revenue expenditure 

_._--------- ----------
It will be seen that the expenditure has been of the order 

·of 25 per cent approximately on pay etc. of officers and 
establishment of the total revenue expenditure on the 
farm. The representative of the Ministry in his evidence 
admitted that in the beginning the expenditure was probably 
a little on the high side. He added it would adjust 
itself to a reasonable proportion when the 
farm was fully developed. The Committee recom-
mend that a review of the strength of officers and staff and 
expenditure on them may be made to explore the possibili-
ties of effecting economy. They notice that there were 9 
upper division clerks and 21 lower division clerks in position 
in 1959-60. Prima facie the number appears to be exces-
sive. The Committee would also like the Government to 
examine whether the post of the Administrative Officer in 
the scale of Rs. 700--1,250 who is the drawing and dis-
bursing officer of the farm could be surrendered and his 
duties allotted to other officers such as ihe General Manager, 
A ccotlnts Officer etc. 

7. In this connection the Committee would like to stress Maximum 
the need for utilising to the maximum extent all the categories utilisation (f 
of staff employed. It is obvious that on a farm the work of 1Iaff. 
many categories of the staff as indicated by the designation, 
would be of a seasonal nature. It was stated that drivers 
of tractors and other machines were employed on repair and 
other maintenance and overhauling work after the sowing 
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period. The Committee feel that such work alone is not 
likely to keep them fully engaged during the period. An 
interesting example was mentioned during evidence by the 
representative of the Farm 'that in theU.S.S.R., the drivers 
of tractors when not required for tractor ploughing were put 
on other jobs such as picking cotton, digging potatoes etc. 
The Committee commend some such procedure for adoption 
on the farm in respect of as many categories as possible. 



n. FINANCE 

A. Plan Outlay 

8. The total outlay on the scheme during the Second 
Plan period was estimated at Rs. 119.70 lakhs, comprising 
non-recurring expenditure ef.. Rs. 52' 91 lakhs and recurring 
expenditure of Rs. 66: 79 lakhs. The estimates of expendi
ture during each of the last five years as proposed in the 
scheme and the actual expenditure are as below:-

1956-57 
1957-58 
1958-59 
1959-60 
1960-61 

Year 

--------

---------.---------

Estimated Actual 
expenditure expenditure 

in the scheme 

---------.------
22,43,000 8,55,fs05 
24,68,942 17,42,153 
31,47,664 28,97,582 
19,7°,630 32,81,537. 
21,39,764 55,09,000·· 

J, 1 9,70,000 1,42,86,077 

An excess of Rs. 23 '16 lakhs was accordingly expected for 
the Second Plan. The Committee were informed that accord
ing to a later estimate which put the expenditure during the 
Second Plan at Rs. 149'73 lakhs the excess expenditure 
during the period would be Rs. 30:03 lakhs. 

They were further informed that this would still leave a 
carry-over expenditure on building work estimated at 
Rs. 68'42 lakhs to be incurred in the Third Plan. It was 
stated that the original estimates had to be revised on 
account of various factors. The revised estimates put the 
total expenditure on the scheme at as high as Rs. 2 t 8 '15 
lakhs. The overall excess of Rs. 98' 4S lakhs (82 per cent) 
was mainly accounted for by increased outlay on the 
buildings programme. As against the original estimate of 

----_._--_.--------
*Booked upto 31-3-60 in March (Preliminuy batch). 
* *Budget Estimates. 

5 

Unrcalistlc 
estimatci. 
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Rs. 42.70 lakhs under this head the revised estimate was 
Rs. 117.72 lakhs, an increase of Rs. 75.02 lakhs (175.7 
per cent). This was stated to bC due to-

,. 
(i) higher cost of construction at Suratgarh; and 

(ii) non-inclusion of certain essential works 
initially. 

9. The increase in the estimates on items other than 
buildings was spread over a number of items as indicated 
below:-

Item 

(I) 

Original Revised Percentage 
Estimate Estimate increase 

(3) 
Rs. 
(2) 

Rs. 
(3) over (2 

------",,---_ .... __ .. ,,--
Spare parts 
Petrol, oil and lubricants 
Land Revenue 
Clearance, storage and customs 

50 ,000 7,63,472 
8,4°,000 14,37,84° 

34,,00 3,50 ,000 
3,25,000 11,45,000 

--------------------------

"'Faulty 10. The Committee are surprised that there should have 
..assessment. been such a faulty assessment under several items which 

rendered the original estimates unsound and entirely unrea-
listic. They are unable to see any justification for several 
essential items not having been included earlier in the esti-
mates. They hope that the revised estimates present a 
rea.mnably accurate picture of the likely outlay on the scheme. 

Dclay in 
flnali81n~ 
accJUntmg 
~J)rocedure. 

B. Accounts 

11. The Committee were informed that the farm main
tained its account on the ba.:;is of agriculture ye.ar ending 
on 30th June and that the accounting procedure had not 
been finalised so far. It was stated that the pro
cedure had been drawn up as a result of discussions with 
audit and other authorities and sent to the Accountant 
General, Rajasthan whose concurrence was awaited. As 
four year~' have elapsed since the setting up of the farm, the 
Committee urge that the procedure should be finalised with-
out further delay. 
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12. The provisional Profit and Loss accounts of . the 
fann for the years 1956-57 to 1959-60 are given in Appe~· 
dix I. I t will be seen therefrom .that the fann has experl· 
enced fluctuating fortunes in its working results. The pro
visional figures of profit/loss made are as under:-

Year 

1956-57 

1957-58 

1955-59 

1959-60 

-.-- -

Profit 
Rs. 

7,601 

5.47,934 

41,973 

Loss 
Rs. 

The Committee were informed that the loss in 1957-58 was. 
due to:-

(i) failure of monsoon; 

(ii) non-perennial irrigation supplies being irregular •. 
erratic and at a low supply level; 

(iii) early hot westerly winds in February, 1958 and 
dust storms of long durations. 

The drop in the net profit from Rs. 5,47,934 in the year 
1958-59 to Rs. 41,973 in 1959-60 was due to damage caused 
by nali floods resulting in a total estimated loss of 
Rs. 4,48,477. The Committee have dealt in some detail 
with the problem of floods in a subsequent chapter. 

Workilll 
result •• 

13. From the provisional balancesheet as at the end Sundry 
of the agriculture year 1959-60, the Committee find that the n.btol'L.. 
figure under 'sundry debtors' has gone up considerably from 
Rs. 3,35,016 of the previous year to Its. 20,26,813 as on 
30th June 1960. It was stated that out of this sum of 
R.i. 20,26,813 the dues from the State Governments on 
accoun(-of the cost of grains amounted to Rs. 19,18,141 
and that a major portion (about Rs. 16 lakhs) related to 
supplie, of wheat· and other grains made to the Rajasthan 
Government towards the end of June 1960. The bills there-
fore were sent in August 1960 but had not been received 
back with the acceptance of the State Governmeht. Since 
the dues from the State Governments were realised by book 
adjustment, it was stated that it took considerable time. 
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The' Committee suggest that the supplies of foodgrain'S may 
be systematically followed up so that the dues are realised 
promptly. 

14. The value of gunny bags consumed during each of . 
the last four years and of the bags on stock at the end of 
the years were as below:-

Year Value of Value of 
bags stock 

consumed balance 
at the end 
of the year 

Rs. Rs. 

1956-57 4,206 12,663 
1957-58 3,234 22,000 

1958-59 26,707 31,000 
,1959-60 20,000 2,31,563 

In a note on the disproportionatciy large stock as on 30th 
June, 1960. the following details of the number of bags in 
stock, bags purchased and issued were furnished to the 
Committee:-

I. Stock on hand on 30-6-59 

'2. Received during 1958-59 but accounted for in 
1959-60 as physical verification and inspection had 
not been completed at the time of preparation of the 
balance sheet as on 30-6-6,0 . 

3. Received through Director General Supplies & 
Disposals for bagging the estimated produce of 
Rabi 1959-60 J 

4. Bags received against an earlier order placed in 
1958-59 30,000 

TOTAL . 2,10,216 

Leas bags sold to Rajasthan Government wit h pro-
duce 51,399 

Balanceas on 30-6-60' 
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Out of tkis, 78,693 bags were &tated to be filled with produce 
and lying in the store and the balance of 80,124 reserved 

. for bagging the kharif and rabi produce of the current year . 
• 15. It is not clear how the cost of over 40,000 bags came 

to only Rs. 31,000 which works out to Rs. 0:74 per bag, 
while the CO.;t of 1.58,817 bags was Rs. 2,31,563 which 
works out to Rs. l' 46 per bag almost double the cost. The 
Committee would like that purchase of current assets such 
as gunny bags ;.'1 planned carefully and their prompt receipt 
ensured so thalt large stocks are not held far in advance of 
requirements, which has the result of locking up funds. 
They suggest that the need for the large stock of gunny bags 
as also general stores (technical), and spare parts where 
also during the same period a substantial increase from 
Rs. 1,84,900 to Rs. 4;05,570 has been noticed may be gone 
into by ,fhe Ministry and suitable instructions given for 
systematic planning and purchase of stores based on require-
ments for a reasonable period. 



Podiaroc 
teed •• 

Umeat\.tic 
Etrimat08. 

Ill. WORKING 

A. Production 

16. As already stated, one of the primary objectives of 
the fann is to raise pedigree seeds of crops suited to tho
local soil and climatic conditions. A statement showing the
quantity of improved seeds produced at the farm (com
modity-wise and year-wise) is enclosed as Appendix II. The 
seeds are supplied to the State Governments as soon as 
demands are consolidated and allotted between the various 
States. The price charged from the State Governments are 
based on prevalent market rates in Suratgarh. In addition 
to the price a premium of Rs. 2 per maund (Re. 1 per 
maund in the case of Rajasthan) for purity of seed is charg
ed from the State Governments in respect of quantities. 
allocated for seed purposes. 

17. The Committee have already referred to the un
realistic nature of the estimates of financial outlay on the 
scheme. While the original financial estimates were low 
and have undergone substantial upward J;'ev~ion, they 
observe that the estimates of produce of the farm and fodder 
as given. in the scheme were very much higher than the actual 
achievement. The estimated produce and fodder and the 
actual p,roduction during each of the five years from 
1956-57 to 1960-61 are given below:-

1956-57 
1957-58 
1958-59 
1959-60 
1960-61 

Year 

• 1 stimated. 

Produce (in maunds) Fodder (in maunds) 

As given 
in Actual 

As given 
in 

the Scheme the Scheme 

60,000 20,790 
2,04,896 18,085 2,42,615 
2,35,271 1,47,129 3,93,990 
4,30,435 2,11,497 5,70,680 

4,3°,435 3,00,000* 5,70,680 

JO 

Actual 

20,684 

41,378 
49,035 

70,000* 
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It will be seen that in the case of farm produce, the acr",aI 
production in 1957-58 was only 9 per cent of the original 
estimates though in the other years, the disparity has not 
been so great. In the case of fodder the shortfall has been of 
the high order of about 90 per cenp in all the years. 

18. The Committee feel that since the original estimates 
were known to be unrealistic and not capable of achievement 
they could advantageously have been revised after a year or 
so of the working of the farm so that it would have had before 
it a target with a reasonable prospect of achievement and 
against which its perfQrmance could have been assessed. 

',:...- .. 

19. The fol1owing were stated to be the yields .per acre ~ow avcrap 
of some selected crops during the last four years (rabl season) k~1 :h~ 
on the farm:- crop in lome 

of the yean. 
---

1956-57 1957-58 1958-59 1959-60 
Crop 

Mds. Srs. Mds. Srs. Mds. Srs. Mds. Sri. 

Rabi 
Wheat I2 27 6 37 20 01 10 02 
Barley 4 21 9 08 9 36 7 33 
Mustard 7 02 3 37 6 20 9 01 
Taramira 4 13 0 19 2 38 3 2S 
Potatoes 68 18 110 36 

-----
It will be seen that there was heavy shortfall in per acre 
production of wheat during the years 1957-58 and 1959-60 
as compared to the preceding years. On the other hand the 
per acre production of barley was not affected and had' even 
increased in 1957-58 as compared to 1956-57. Similarly, the 
per acre production of mustard, taramira and potatoes had 
gone up in 1959-60 as compared to 1958-59. The Com
mittee were informed that the shortfall in 1957-58 was due
to failure of rains and that the crops of wheat and mustard 
which were grown on hard 'nali' soil got little water whereas 
barley was grown on lighter soil which retained more 
moisture. As for the shortfall in 1959-60, they were informed 
that the area under wheat crop in 1959·60 had increased to 
] 2,457 acres as against 4.289 acres in the previous year and 
that the area under barani (unirrigated) conditions was 
proportionately greater (88 per cent in 1959-60·as against 
65 per cent in 1958-59), while the area under mustard in 
2369(Aii) LS-2. 
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Disposal of 
focldtil'. 

I2 

1959-60 was less than a sixth of the area in 1958-59. The 
Committee suggest that as a regular arrangement the 
reasons for shortfall in per acre production may be carefully 
analysed in order that consi .. enl with the need for crop rota-
tion, a suitable crop pattern as also proper selection of areas 
for different crops could be made which would ensure 
optimum results. 

20. In the context of the low yields in some of the years, 
the need for utilising the available resources profitably 
assumes added importance. The Coaunittee are glad to 
note that norms of work have been fixed for the mechanical 
staff of,tae farm as noted in Appendix m. These norms, it 
was stated, compared favourably with the norms obtaining 
in the farms in the U.S.S.R. A piece rate system of wages 
was adopted for hired labour. The norms fixed for labour 
in the farm and in the Tarai State Fann in Uttar Pradesh 
furnished by the Ministry are given in Appendices IV and 
V. 

21. The Committee need hardly stress the advantages of 
providing the workers on the farm a personal interest in 
increased production. They were informed that an incen
tive award scheme had been introduced for the kharif 
season in 1960 under which Government had sanctioned an 
expenditure not exceeding Rs. 2,000. Its extension with 
such changes as were necessary to the rabi season 1960-61 
was stated to be under consideration. The Committee hope 
that the results of the application of the scheme would be 
assessed carefully and a decision taken early on its further 
ex<tension. 

22. A statement showing the details of disposal of 
fodder at the fann is reproduced at Appendix VI. The 
Committee were informed by the representative of the Farm 
that there was little market for fodder because of transport 
difficulties except for Jowar fodder. He added that it was 
expensive to collect it and that they used it as organic 
manure in the field. The Committee find it difficult to 
accept this view for in a brochure entitled "Making the 
Desert Bloom" which has been circulated by the Ministry, 
it is stated:-

"Meanwhile (Kharif 1957) the shortage of cattle 
fodder became acute and to ameliorate the situa
tion the Farm authorities in consultation with 

" the local authorities supplied 15,000 maunds of 
fodder direct to the cultivators at low rates in 
the regions around the Farm." 
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The Committee, there/ore, suggest that the economics of 
collecting fodder in the Farm and realising cash jor it may 
be gone into. • 

23. The Committee further understand"" that a sum of Recovery 
Rs. 41,620 on account of 20,810 maunds of jowar karbi =~ 
:sold to Animal Husbandry Department of Rajasthan in mont of • 
1959-60 is still outstanding. The Committee were inform- COlt of 
ed during the course of evidence that a few hours before fodder. 
the auction dispoSing of about 24,000 maunds of jowar 
karbi was to take place the Animal Husbandry J?cJ>artment 
of the Rajasthan Government had desired that:the auction 
might be cancelled as they would purchase the whole stock 
-at Rs. 2 per maund. The auction was consequently can-
-celled. The Rajasthan Government lifted only about 2,900 
maunds of Jowar karbi before the rains came and spoiled 
the remaining stock. It was stated that correspondence was 
now going on between the farm authorities and the Gov
ernment of Rajasthan about the realisation of the amount. 
The Committee hope that the matter would be pursued w~th 
the Rajasthan Government so as to recover the amount due 
!jrCWI the latter. 

B. Irrigation 

(a) Perennial Water Supply 

24. The Committee were given to understand that the 
'Central Mechanized Farm, Suratgarh is under the irriga
tion command of the Bhakra irrigation system in Rajasthan. 
1t was originally estimated that the perennial irrigation sup~ 
plies from the Bhakra Project would be available by the 
end of 1959 but these expectations did not come true. The 
Jatest expectation is that perennial irrigation supplies from 
Bhakra canals would become available from the end of 1961. 

25. It was stated that when it became known to the 
Farm authorities that the perennial irrigation supplies from 
Bhakra canal would not materialise, the Government of 
India requested the Rajasthan Government in 1.957 "to 
provide 25 cusec~ of water for perennial irrigation from 
Karniji branch of Gang canal. The State Government agreed 
to release 15 cusecs only which are being received since 
1958. This supply is enough only to irrigate annually 
.about 3,000 acres out of 29,918 acres of the Farm. 

(b) Non-perennial water supply • 
26. Since the annual rainfall in the area is in some Water 

years as low as 5 inches, the problem of finding water for ~ (rom 
Bmqe. 
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irrigation assumes urgency. It was stated that the possi
bility of supplementing sources of supply of water had been 
examined and it was learnt that at the site of Harike Barrage 
on Beas river 37,000 acre feet out of stored water could be 
claimed by Rajasthan for its own use. The watcr from 
Harike can ordinarily be conveycd to Raja<;than only through 
the Rajasthan canal feeder which is not yet ready and would 
take another 2 years to be completed. Since, however. 
Punjab have completed their canal system from Harika viz. 
Sirhind feeder. and are conveying their share of Beas 
through this feeder for irrigation of areas for their States. 
it was proposed that the Punjab Government might be 
persua~.ed to permit Rajasthan Government to carry their 
share of irrigation supplies in the Sirhind feeder itself with 
a view to putting it in the Bhakra canals at the Rajasthan 
boundary. The Committee were informed that the Rajas
than Irrigation Minister is being requested to take up the 
matter personally with the Punjab Irrigation Minister so as 
to reach a settlement in the matter. 

The Committee sugge~1f that action initiated to obtain 
water supply from the Harike Barrage may be pursued 
vigorously. 

27. The Committee find that in the previous years con
siderably Jarger areas of land were prepared on the fann 
than were actually sown and the programme had to be cut 
down 011 account of failure of water supply. This obviously 
means extra outlay without any corresponding return. Even 
otherwise, the need for improving and stabilizing the wate" 
supplies to the farm which has already been in existence fo,. 
nearly four and a half years needs no stress. 

C. Floods 

Loae. due 28. Along with the shortage of water, its uncontrolled 
te Aood.. abundance at times in the form of floods is a serious draw

back from which the farm suffers. As already stated that 
the farm is loc~ted in tile old Ghaggar river befj, floods occur 
whenever there are heavy rains in the Punjab. The Com
mittee were informed that these floods known as 'nali floods" 
were almost an annual feature. These had caused consider
able damage to the standing crops, farm roads and house
hold property on the farm. They also delayed sowing of 
the subsequent crops in some cases. Though cultivation of 
greater area was made possible, the subsequent crops it was 
stated failed on account of delayed sowing. During 1958-59 
losses were caused to the standing kharif crops and early' 
IOwn rabi crops and about 597 acres under rabi crops had t() 
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be resown. During 1959-60 when there were unprecedent
ed floods, the farm suffered losses estimated at Rs. 4'48 
lakhs to its kharif and rabi crops in addition to damage 
,caused to the roads etc. inside \he farm. In 1960-61 also, 
the floods appeared and the damage caused has yet to be 
estimated. 

29. The Committee were informed that as a short-term Flood 
measure. to prevent damage and losses due to floods, earthen Control. 
bunds had been raised round various colonies, residential 
arcas, machinery yards etc. According to the Ministry, the 
permanent solution to this problem lay in diverting the flood 
water into the Rajasthan canal system. The representative 
of the Ministry in his evidence stated that a scheme prepared 
by Rajasthan Government for this purpose envisaged catch-
ing the flood water at a point where the Rajasthan canal 
crossed Ghaggar and making them to flow down the canal 
to a tank which would be constructed about 25. miles east 
of Suratgarh. In view of the huge losses suffered by the 
farm year after year on account of the floods, the Committee 
consider that mea.~ures for controlling them have to be taken 
with the utmost speed. Whifp a permanent solution to the 
problem should be ~he objective, the desirability of imple-
menting forthwith short-term measures such as regulating 
the discharge of excessive water in the Otto head works in 
Punjab, widening of bridges in the railway lines running 
close to the farm area etc., may be considered if they do not 
call for any substantial outlay. 

D. Reclamation of Alkaline and Salty Land 

30. The Committee were informed that about 4,800 Botanical. 
acres of land on the farm was alkaline and 7,500 acres con- Agt'OnOIIIQI 
tained large amount of salt. Deep ploughing was resorted Methodl. 
to for leeching away harmful salt from the root zone and 
~ypsum applied. 

31. The Committee have referred rin para 67 of their 
Eighty-third Report (Second Lok Sabha)] to the botanical 
and agronomical methods developed in the National Botanic 
Gardens, Lucknow for reclaiming 'Usar' land. They hope 
that early action will be taken in consultation with the 
Director, National Botanic Gardens, whose advice ;s report-
~d to have been sought in the matter, to adopt such of Jhese 
processes as are found suitable to remove the alkalinity of 
tht land. The Committee would urge that the farm should 
direct its efforts to reclaim as much of this ~t land as 
possible by the time tlie perennial irrigation facilities becol'M 
dVailable. 



Unsatisfact
ory Storage. 

Loss in 
Rains. 
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E. Storage 

32. The CDmmittee were infDrmed that fDr stDring the 
farm produce three gDdDwns Df Dne thDusand tDns capacIty 
each had been constructed- and that cDnstructiDn of Dne 
gDdDwn was Dn hand. Two. mDre gDdDwns were planned 
fDr cDnstructiDn thus bringing the tDtal stDrage capacity 
to. 6,000 tDns. A Study GrDup Df the CDmmittee who 
visited the farm Dbserved that in Dne gDdDwn the bags CDn
taining the farm prDduce were dumped haphazardly therein. 
The Committee suggest that a scientific method may be 
followed in storing the produce. The representative of the 
farm in his evidence agreed ,that the necessary improvements 
would be effected soon. 

33. The CDmmittee were given to. understand that 
19,777 bags Df wheat lying at the farm including 15.175 
belDnging to. Rajasthan GDvernment go.t wet in the heavy 
rains Df July 1960. The stock Df the Rajasthan GDvern
ment represented part Df the wheat crDp sDld to. them by 
the farm which had nDt been lifted from the farm area. 97 
bags Df wheat belonging to. the farm and 2,625 bags belong
ing to. State Government were badly damaged. The Com-
mittee would stress the need for adequate storage for pro-
duce in the farm to preven,! such damage on account 01 
exposure to rains. 

F. Worksbops Facilities 

34. The CDmmittee were infDrmed that Dnly mainten
ance and Drdinary overhauling cDuld be undertaken with 
the workshop available with the farm. They learnt that 
the Government of U.S.S.R. had made a further gift of 
equipment for a tractor repairing wDrkshDp, with which it 
was claimed the farm wDuld be able to. carry DUt major 
Dverhauls and repairs. The Committee recommend that the 
equipment for the tractor repairing workshop may be 
expedi>tiously installed and brought into use. 

G. Miscellaneous 

ta) Animal Husbandry and Orchard Development 
35. As already stated the objective Df the farm included 

that Df raising an Drchard and of develDping animal husban
dry. Not much progress has hDwever been made in 
furtherance Df these Dbjectives. The CDmmittee under
stand that 4,500 "malta" plants planted in 1960 fDr the 
Drchard werp destroyed bl the floods. As regards animal 
husbandry even a begin rung had nDt been made. It is 
hardly necessary to. say that to. set Dut Dbjectives and failing. 
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to fulfil them leaves a very bad impression behind. They 
suggest that earnest efforts may be made for early introduc-
tion of the animal husbandry scheme as also for the develop-
ment of orchard. 

(b) Future Farms 

36. The Committee were given to understand that p~ ." 
schemes for the Third Plan for setting up similar mechaniz- :.: 
ed farms had been received by the Central Government from 
the Rajasthan, Andhra Pradesh, Gujerat, Maharashtra, 
Mysore, Orissa, Bihar and the Punjab Governments. A 
Committee headed by the Secretary of the Ministry of Food 
and Agriculture (Department of Agriculture) had been 
appointed in August 1959 to consider the economics of 
operation of State-owned farms and to submit proposals for 
setting up new farms. That Committee in its first report of 
March 1961 has suggested a site close to Suratgarh for the 
new farm. The Committee understand that no final decision 
on the setting up of the farm has yet been tllken. 

37. In this connection the Committee would stress the 
need for great care being exercised in the selection of sites 
for such farms taking all the aspects into consideration. 
They draw attention to this because they find that in its 
report the Site Selection Committee which went into the 
question of location of the Central Mechanized Farm to be 
set up with the Russian equipment and recommended Surat-
garh for ,that purpose had not specifically taken note of 
susceptibUity of the area to {loods which in practice, have 
been a serious drawback to its functioning. 

38. They also observe that in the Third Annual Report 
for the year ended June 1958 on the working of the Surat
garh Farm, the GenerAl Manager had stated "The farm is 
spread over a very big area and its length is over twenty 
miles and its width ranges between 1--4 miles only. The 
present irrigation system is not suited for mechanized 
cultivation and causes unnecessary disruption of machinery 
and idle running and also use of more machinery and equjp
ment. Depreciation on this account also increases." An-
other equally vital factor to be kept in view is the supply 
of perennial water for irrigation. The chronic problem for 
Suratgarh Farm continues to be the lack of assured water 
supply and this has been stated to be in the maiD responsible 
for its inability to undertake intensi'~ cultivation. It 18 
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obvltJu,; that the endeavour should be 10 avoid such draH-
backs if ever the Government decide to go in for another 
State Farm. 

NEW DELHI; 

The 3rd April, 1961. 
The 13th Chaitra, T8S:-=3--;(-C:;-Sa-;"ka). 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 
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APPBNDlXm 
(Vide para 20) 

Statement showi,., Norms of Machinery output at the Cmtral Mechanislll 
Parm, Surattarh 

SI. Name of operation Norms of output 
No. 

I 2 3 

I. Ploughing: 
(a) S-80 Tractors with S bottom 

plough • 10 acres per day. 

(b) D.T. 54 tractor with 4 bottom 
plough ... 8 " " 

2. H arroroing : 

(I) (a) S-8o Tractor with 
plough. • 

(b) Before irrigation 

stubble 
• 64 
• 48 

}
output should 

" more when 
.. movement is 

involved. 
(II) D.T. S4 tractors with offset 

harrows or MTZ tractor with offset 16 acres per day, 

3 Seed Drilling : 

(a) D.T.540rMTZTractorswith 
two seed drills. • . 48 .. " " 

(b)"MTZ Tractor with one seed 
- drill ... 24 " " .. 

-4 Cultivation Operation : 24 " " " s (A) Harvesting & Thrashing of 
wheat or barley by C-4 Com-
bines IS " .. " 

(B) Do. by C-6 Combines 2S .. " " 
(C) Stationery thrashing of Mus-

tard by C-4 Combines . S Bunkers/days. 

(D) Winnowing Wheat or Barley 
by winnowing Machine • 300 to 400 Mds./days.· 

(E) Bunding with single bottom • 
plough with DT. S4 tractor. 80 a('f"fIIi! ~t' A.v 

be 
idle 
not 



The above norms were fixed on the basis of working this machinery for 
the last 3 years at the farm and taking into consideration the following factors : 

I. Type of soil and terrain. 

2. Speed of the tractor and width of implement. 

3. Size offield is approximately 15 acres. 

4. Experience gained on working of various machinery on this Farm 
during the last 3 years. 



APPENDIX IV 

(Vide para 20) 

Statement showing norm of Labour output Gt elu Cmtral Mechanilld Farm, 
Suratgarh 

Sl. 
No. 

I 

Name of theoperatioDB 

2 

A. Gmeral OperanotlS 
I Stubble ploughing 

Output per man 

3 

40 acres. 

1/6 to 1/4 acres. 2 Spreading Farm Yard Manure 

3 Application of fertilizer • I -3 acres (depending upon quan
tity and condition of crops). 

4 Bush collection and levelling 

5 Grass collection 

6 Seed drilling 

2-3 acrGl. 

" 
7 " 

7 Loading into and unloading from 
trucks and trollies . 75 Mds. 

8 Seed treatment with organo mer-
cury compounds . 121 Mds' 

9 Making of water courses or roads 
by ditcher 1/2 Mlle. 

10 Strengthening of irrigation bunds 
made by tracton (Before sowing) 

I I Oearing of water courses 

I2 Palewa Irrigation 

15 acres. 

ISO Yds' 
1/2 to I acre (except paddy where 

deeper irrigation is given and 
the area irrigated will be 5% 
less). 

13 Fint Irrigation • I acre. 

14 Second and subsequent irrigation I 1/4 to I 1/2 acres. 

IS Maintenance of hones I man pet horse. 

27 
2369 (All) LS--a. 



28 

I 2 3 

B. Crop. 
Wheat & Barley 

I Making irrigation beds in sown 
fields 

2 Sowing comers 

3 Weeding and hoeing of wheat 

4 Harvesting & stacking 

I 1/2 acres. 

1/8 acres. 

1/6 to 1/8 acres. 

· I/S to 1/6 acres. 

Mwtard, Toria & Taramira 

I Making irrigation beds 2 acres. 

2 Harvesting and stacking of Mustard 
toria 1/6 to 1/8 acres. 

3 Harvesting and stacking ofTaramira 1/4 to 1/5. Acres. 

G1>am & p,tU 
I Broadcasting 

2 Making irrigation beds 

3 Harvesting 

I Earthing up 

2 Digging 

Potato 

Paddy 
I Sowing of Nursery 

2 Weeding of Nursery 

3 Harvesting 

4 Stacking 

S Thrashing 

6 Winnowing 

JOfIJar 

· 5 Mds. 

• 2 Acres. 

· 1/4 to 1/5 Acres. 

· 1/10 to 1/12 Acres. 

1/5 to 1/6 Acres 

1/7 Acres. 

1/10 to 1/12 Acres. 

1/5 to 1/6 Acres 

1-2 Aaes 

· 5 Mds. 
10 Mds. 

I Harvesting, stacking & picking ears 1/14 to 1/18 Acres. 

Bajra 
I Harvesting, Stacking & picking 

ears 1/10 to 1/14 Acres. 



------------. -_. ---.---- ... --
I 2 

MOOtII, Urd & Moth 
I Harvesting 

I Sowing 

2 Weeding and hoeing 

3 Earthing 

4 Digging • 

Til 
I Harvesting and stacking of Til 

Sugat'ccms 
I Ridgemaking 

2 Sowing of Sugarcane 

3 Weeding & hoeing of Rattoon 
(First hoeing) 

4 Weeding & hoeing of Fresh cane 

3 

1/4 to 1/6 Acres. 

1/10 to 1/12 Acres. 

• 1/6 Acres. 

1/10 to 1/I2 Acres. 

1/1, to 1/18 Acres. 

1/4 to liS Acres. 

1/16 to 1/20 Acres. 

I Acre. 

1/8 to 1/10 Acres. 

1/6 to 1/8 Acres. 

, Weeding & hoeing of Subsequent. 1/6 to 1/8 Acres. 

6 Harvesting, dressing & bunding. 1/8 Acres. 

7 Loading of sugarcane 7S maunds. 

NOTE :-The above norms have been determined on various trails carried 
out in the field and experience gained in different operations during the patt 
two years in this Farm. In determining these norms, labour efficiency, soil 
conditions and climatic factors have been taken into consideration. Norms 
of similar optrations in the Tarsi Farm have been obtained and are enclosed 
on (Appendix V). 



APPB,!m1X V 
(ViM para 20) 

Stat,,.,,.t ,hofDing norms 0/ Labour output at Tarai Stall Farm, Tarai, U .P. 

S1. 
No. 

I 

Name of operationa 

I ,"",Z, CZ'IWtItI,,: 

(a) For trees felled by bull dozer 

(II) Fortreesuprootecl byltbour 

2 DII4' Bantli 0/2 1,2'1: 1/26x6' Ii., 
(a) Banjarland 
(II) Ploughed land 

3 SrIfDint KhGri/ tm4 Rabi Crl1P' : 

(a) Broadcasting . 
(6) SecdDrininl . 
(c) Suaarc:aauowiDi 

4 IV 'Idirw cm4 H oliJw : 
(a) Paddy 
(II) Maize 
(c) Wheat 
(4) Barley. Oata and Gram 
(,) Suprc:ane Ratoon IIthocinl 

U) " " ILDd hoeinl 
<6) " " IIIrd arubublequent 
(11)" planted 

5 H tIf'fJ"'ing 

(0) Cane harvesting and bunding 
(II) Candoading 
(c) Paddy 
(d) Juar 
(,) Maize 
U) Dhaincha 
(g) Jute 
(11) Wheat 
(i) Oats 

30 

Outputper man 

3 

1/14 to 1/16 ChattllIl 
of 24'x6' :itS' size. 

1/24 to II26Chanan 
of 24' x6' :ItS' size. 

SO Feet. 
70 Feet. 

I 1/4 Acree. 
3 1/2 Acres. 

.. 1/14 to IllS Acres. 

1,6 to lIS Acres. 
lIS to 1/10 Acres. 
lIS to 1/10 Acres. 
1/4 to 1/6 Acres. 
1110 to 1/12 Acres. 
II7 t o I/9Acrca. 

1/6 to I/S Acre •• 
1/6 to I,S Acres. 

20-25mds: 
75 Md •• 
I/IOtoI/12Acres. 
1/14 to 1/16 Acres. 

1/10 to 1/12 Acre •• 
1/14 to 1/16 Acres. 
I/30 to I/3S Acree. 
I/S to I/IOAcres. 
1/7 to I,S Acre •• 

------_. -----



I 

(j) Gram 
(1) Barley 

6 Thrll8hi", • 
(a) By combine. 

(b) BybuUock. 

1 lVinnotring: 

31 

:a 

• 

(a) Bullock thrashed by hand winnowere 

(b) Simplewinnowin,bynaturalair 

• Carting: 
(a) Loadin,unloadiq 

9 Watching: 
(a) Cattle attending 

(b) Juteratting 

(c:) Jute fibre extract 

3 

lIs to 1/6 Acree. 
1/7 to 1/8 Acres. 

10 men for each ma
chine and :2 men for 
loadin, and unload
in, bap. 

3 md.. of grain of 
wheat barely, oau &: ,ram. 

S mda. (Winnowirg, 
baaina, Bcwinp 
loaellni. unloadin, 
and 'torin, :2 !Dds.) 
:amd •• 

-/1/6 to -/1/- per b.,. 

I horse or:2 bullocks. 

I2 md •. of green jute 
fibre. 

8accrl of dry fibre. 
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APPBNDIX VB 
~ ~. 

Summary of rtcommendations/conclusions contairud in tM Report 

Serial Reference 
No. to Para 

I 

I 

No. of 
the Report 

2 

3 

4 

6 

7 

Summary of recommendations/conclusions 

3 

The Committee are of the view that fifteen years lease 
period is too short within which the Central Govern
ment could get a reasonable return on the capital 
invested, particularly since a considerable period will 
necessarily be taken in the process of developing 
the land and providing irrigation and other essential 
facilities and it would be necessary to have at least 
another period of fifteen years, the opdon resting with 
the Government of India. In the circumstances 
they consider it desirable that at the time of the con
clusion of the present fifteen years period, the option 
is exercised in favour of its extension by another 
period of fifteen years. 

The Committee urge that the lease terms should be laid 
down without further delay and payments of the 
lease rent due made early. ,-

The Committee recommend that a review of the strength 
of officers and staff on the farm and expenditure on 
them may be made to explore the possibilities of 
effecting economy. Prima facie the number of 
upper division clerks and lower division clerks as in 
position in 1959-60 appears to be excessive. The 
Committee would also like the Government to exa
mine whether the post of Administrative Officer 
in the scale of Rs. 700-1250 who is the drawing and 
disbursing officer of the farm could be surrendered 
and his duties allotted to other officers such as the 
General Manager, Accounts Officer, etc. 

The Committee would like to stress the need for utilising 
to the maximum extent all the categories of staff 
employed. It was mentioned during evidence by 
the representative of the farm that in the U.S.S.R., 
the drivers of tractors when not required for tractor 
ploughing were put on other' jobs such as- picking 

33 



I 

6 

7 

8 

9 

10 

2 

34 

3 

~ 

cotton, digging potatoes etc. The Committee com
mend some such procedure for adoption on the farm 
in respect of as many categories as possible. 

10 The Committee are surprised that there should have 

II 

18 

19 

been a faulty assessment of expenditure for the Second 
Plan period under several items which rendered the 
original estimates unsound and entirely unrealistic. 
They are unable to see any justification for several 
essential items not having been included earlier 
in the estimates. They hope that the revised estimates 
present a resonably accurate pricrure of the likely 
outlay on the scheme. 

AB four years have elapsed since the setting up of the 
farm, the Committee urge that the accounting pro
cedure should be finalised without further delay. 

The Committee suggest that the supplies of foodgrains 
to the State Governments may be systematically follo
wed up so that the dues are realised promptly. 

The Committee would like that purchase of current 
assets such as gunny bags is planned carefully and 
their prompt receipt ensured so that large stocks are 
not held far in advance of requirements, which has 
the result of locking up funds. They suggest that 
the need for the large stock of gun".y bays as also 
general stores (technical) and spare parts where also 
during the agricultue year 1959-60 a substantial in
crease from Rs. 1,84,900 to Rs. 4,05,570 has been 
noticed may be gone into by the Ministry and suitable 
instructions given for systematic planning and pur
chase of stores based on requirements for a reasonable 
period. 

The Committee feel that since the original estimates of 
production at the farm were known to be unrealistic 
and not capable of achievement they could advant
ageously have been revised after a year or so of the 
working of the farm so that it would have had be
fore it a target with a reasonable prospect of achieve
ment and against which its performance could have 
been assessed. 

The Committee suggest that as a regular arrangement 
• the reasons for shortfall in per acre production may be 

carefully analysed in order that consistent with the 
need for crop rotation, a suitable crop pattern as 
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II 21 

12 22 

13 23 

15 29 

16 31 

2369 (Ail) LS-4. 

35 

3 

as also proper selection of areas for different cropa 
could be made which would ensure optimum results· 

The Comminee need hardly stress the advantages of 
providing the workers of the farm a personal interest 
in increased production. They hope that the results 
of the application of the incentive award scheme in 
the kharif season of the year 1960 would be assessed 
carefully and a decision taken early on its further 
extension. 

The Comminee suggest that the economics of collecting 
fodder in the farm and realising cash for it may be gone 
into. 

The Comminee hope that the maner of realising the 
value of jowar karbi sold by the farm to the Rajasthan 
Government but subsequently spoiled by rains would 
be pursued with the State Government so 88 to 
recover the amount due from tho laner. 

(i) The Comminee suggest that action initiated to 
obtain water supply from the Harike barrage may 
be pursued vigorously. 

(ia) The need for improving and stabilizing the water 
supplies to the farm which has already been in 
existence for nearly four and a half years needs 
no stress. 

In view of the huge losses suffered by the farm year 
after year on account of the floods, the Comminee 
consider that measures for controlling. them have to 
be taken with the utmost speed. While a perma
nent solution to the problem should be the obJective, 
the desirability of implementini forthwith short-term 
measures such as regulating the djschar~ of excess
ive water in the Otto headworks in PunJab, widening 
of bridges in the railway lines running close to the 
farm area etc., may be considered if they do not call 
for any substantial outlay. 

The Committee hope that early action will be taken in 
consultation with the Director, National Botanic 
Gardens, whose advice is reported to have been sought 
in the matter, to adopt such of the botanical and agro
nomical processes as are found suitable to remove the 
alkalinity of the land. The Comminee would urge 
that the farm should direct its l ft'orts to reclaim as 
much of this vast land as possible by the time the 
perennial irrigation facilities become available. 
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(i) The Committee suggest that a scientific method 
may be followed in storing the farm produce. 
The representative of the farm in his evkence 
agreed that the necessary improvements would be 
effected soon. 

(i,) The Committee would stress the need for adequate 
storage for produce in the farm to prevent dam

. age on account of exposure to rains. 

The Committee recommend that the equipment for the 
tractor repairing workshop may be expectitiously 
installed and brought into use. 

The Committee suggest that earnest efforts may be made 
for early introduction of the animal husbandry sch(.J11e 
as alao for the development of orchard. 

In connection with the setting up of new mechanized 
farms in the Third Plan the Committee would stress 
the need for great care being exercised in the selec
tion of sites for such farms taking all the aspects 
into consideration. They draw attention to this 
because they find that in its report the Site Selection 
Committee which went into the question of location 
of the Central Mechanized Farm to be set up with the 
Russian equipment and recommended Suratgarh 
for that purpose had not specifically taken note of 
susceptibility of the area to floods which in practice 
have been a serious drawback to its functionin~. 
It is obvious that the endeavour should be to aVOId 
such and other drawbacks (mentioned in para 38) 
if ever the Government decide to go in for another 
State Farm. 



APPENDIX vm 
A.nalysis of r~commmdalions contained in the RetKIf" 

J. CLASSIFICATION OF RECOMMENDATIONS 

A. Recommendations for improving the Organisation and Working
SI. Nos. I, 2, 4, 6, 7, II, 14, 17, 18 and 19= 10. 

B. Recommendations for dfecting economy (including those for aug
menting income) 

SI. Nos. 3, 8, 10, 12, IS and 16-6. 

C. Miscellaneous 

S1. Nos. S, 9, 13 and 20=4. 

II. ANALYSIS OF THE MORE IMPORTANT RECOMMENDATIONS DIRECTED 
TOWARDS ECONOMY 

Serial No. as per 
No. summary of 

recommen
dations 

I 3 

8 

3 10 

4 12 

S IS 

6 16 

Particulars 

A review of the strength of offices and staff on the farm 
be made to effect economy. 

Purchase of current assets such as gunny bags to be 
planned carefully and their prompt receipt ensured 
so that large stocks are not held far in advance of 
requirements which has the result of locking up fund !. 

As a regular arrangement, the reasons for shonfall in per 
acre production to be carefully analysed. 

The economics of collecting fodder in the farm and 
realisi,g cash for it to be gone into. 

To avoid losses on account of the ftoods, measures for 
controlling them to be taken with the utmost speed. 

Suitable botanical and agronomical processes may be 
adopted to remove the alkalinity of the land . 

• 

37 . 
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